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EXECUTIVE DIRECTOR AND FIRST APPELLATE AUTHORITY 

INSOLVENCY AND BANKRUPTCY BOARD OF INDIA 

 

2nd Floor, Jeevan Vihar Building, 

Sansad Marg, New Delhi - 110 001 

Dated: 30th December, 2020 

 

RTI Appeal Registration No. ISBBI/A/E/20/00026 

 

IN THE MATTER OF 

 

Mr. Ramesh Agarwal       ………. Appellant 

Vs. 

Central Public Information Officer 

The Insolvency and Bankruptcy Board of India  

2nd Floor, Jeevan Vihar Building  

Sansad Marg, New Delhi- 110 001.      ………. Respondent 

 

ORDER 

 

1. This appeal is borne out of the application under Right to Information (RTI) bearing 

Registration no. ISBBI/R/E/20/00182. The information sought by the appellant under section 

6 of the Right to Information Act, 2005 (Act) and the reply given by the respondent are as 

under: 

 

Sl. 

No. 

Information Sought Reply by CPIO 

 The following information is sought with respect 

to the CIRP process of Kail Limited (CIN-

U99999MH1995PLC131152) by IRP- Mr. Avil 

Menezes: 

Reply to 1-3- Information sought is 

not available. 

1.  Names of applicants are in provisional list of 

prospective resolution applicants.  

2.  Names of applicants in the final list of 

prospective resolution applicants.  

3.  Which authority gave permission to extend the 

last date of submission of resolution plans on 

13th June 2020, 06th July 2020 and lastly on 

31st October, 2020. 

 

2. In this appeal, the appellant has submitted that the CPIO has ‘refused access to information 

requested’ and the ‘reply sought is not available as per CPIO’.   

 

3. Comments of the respondent were called for. The respondent has submitted that the requested 

information sought is not available. 
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4. In this connection, the FAA agrees with the CPIO that the information sought by appellant is 

not available with IBBI and accordingly, there was no denial on the part of CPIO to provide 

information. Therefore, no information could be provided under the Act to the appellant. 

 

5. With the above finding, the appeal is disposed of. 

 

 

(Sd/-) 

(K. R. Saji Kumar) 

Executive Director and First Appellate Authority 

 

Copy to: 

1. Appellant, Mr. Ramesh Agarwal. 

2. CPIO, The Insolvency and Bankruptcy Board of India, 2nd Floor, Jeevan Vihar Building, 

Sansad Marg, New Delhi - 110 001. 


